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(b) if so, the region where the pro-
posed University will be set up; and

(c) the estimated cost and the de-
tails thereof?

The Minister of Education (Shri
M. C. Chagla): (a) Yes, Sir.

(b) The Government of Uttar Pra-
desh have proposed that the Univer-
sity be established at Naini Tal.

(c) The establishment of the Uni-
versity is estimated to involve an
expenditure of about Rs. 20 lakhs
during the Third Plan. The details
of the estimates are not available.

Gorakhpur Fertilizer Factory

392. Shri K. C. Pant: Will the Minis-
ter of Petrol and Chemicals be
pleased to state:

(a) whether it is a fact that the
work on the construction of the Fertili-
zer factory at Gorakhpur is not pro-
gressing according to the schedule;

(b) if s0, the reasons therefor; and

(¢) the measures taken by Govern-
ment to see that the progress of the
plant is according to schedule?

The Minister of State in the Minis-
try of Petroleum and Chemicals (Shri
Alagesan): (a) to (c). The progress
of the factory was slow in the initial
stages due to delay in the acquisition
of land and finalisation of civil works
eontracts. The present progress is,
however, very satisfactory.

Fertiliser Plants

393. Shri M. S. Murti: Will the
Minister of Petroleum and Chemicals
be pleased to state:

(a) whether the examination of the
offer of Mis. Voest of Austria for the
supply of plants to manufacture cer-
tain types of fertilizers under the Aus-
:—i:n Credit has since been completed;

(b) if so, the result thereof?

Afro-Asian
Conference in Algiers (C.A.)
The Minister of State in the Minis-
try of Petroleum and Chemicals (Shri
Alagesan): (a) and (b). The matter
is still under examination.

1100

12.06 hrs.

CALLING ATTENTION TO MAT-
TER OF URGENT PUBLIC
IMPORTANCE

POSTPONEMENT OF Arro-AsiAx Con-
FERENCE IN ALGIERS

Shri Rameshwar Tantia (Sikar): 1
call the attention of the Minister of
External Affairs to the following
matter of urgent public importance
and 1 request that he may make a
statement thereon:

The postponement of the Afro-
Asian Confcrence in Algiers and
the reaction of the Government of
India thereto.

The Minister of External Affabm
(Shri Sawaran Singh): It is a long
six-page statement. Shall 1 read ijt?

Mr. Speaker: It may be laid on the
Table of the House. I will give some
other opportunity to members to ask
questions.

Shri 8. M. Banerjee (Kanpur): Sir,
if you will remember you have ruled
that whenever such long statements
are laid on the Table of the House @
brief summary of it should be givem
by the Minister. Otherwise, it wild
become a habit for the Ministers to
lay statements in response to Calling
Attention Notices on the Tabie of the
House.

Mr. Speaker: When a statement i»
80 long, it would take a long - time
to read it.

Shri S. M. Banerjee: A summary
can be given by the Minister, For
instance, @ summary of the Governor's
report in the case of Kerala was lsi#
on the Table.
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Mr, Bpeaker: If it is a summary it
wil] not be useful for asking ques-
tions because {he details will not be
there, I will gel it distributed. Then,
day after tomorrow 1 will give an
opportunity to members to ask ques-
tions.

Bhri Swaran Singh: I lay the state-
ment on  the Tianl: of the House
[Placed in Library. See No. LT-
§105/65.]

8hri Harl Vishnuo Kamath (Horxhan-
gabad): Sir, on a point of order. In
consonance with the salutary practice
that you have laid down for starred
questions and short notice questions
that whenever « slatemont 15 lo e
laid on the Table advance coples
thereof ghould be made available in
the Notice Office so that members
can study it ang get ready for asking
questions, T would supggest that  the
same practice may be followed in the
case of Calling Attention Notices also.

8hri Bwaran Singh: 1 agree. Copies
will be made available.

Mr. Speaker: I follow the hon. Momi-
bar. In the case of questions when
a statement is laid on the Table ad-
wance copies are placed in the Notice
Office so that those members who
are interested in that can read jt und
come prepared for asking questions.
He has suggested that the same pro-
cedure may be followed in the case
of Calling Attention Notices. I will
certainly agrez to that. In the case
of Calling Attention Notices wlso ihe
same procedure might be adopted.

8hri J. B. Kripalauni (Amroln):
Whenever Ministers make statements
they should be brief ang to the point
wstead of being long as their speeches.

8hri Harl Vishnu Kamath: May I
know when this Calling Attention
Wotice will be taken up for asking
questions?

Mr. Bpeaker: 1 will gee. If it could
wot be done tomorrow, I will fix day
after tomorrow.
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